ILIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF March 2026

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT VS RESPONDENT
ION NAME FRAMINLISTING OFAFFIDAVI AFFIDAVI WRITTEN ORAL  OTHER

G THEWITNESSES T OFT OFARGUMEN ARGUME STAGES/H
ISSUES EVIDENCE WITNESS TS NTS EARING
ES DATE

L [MS. NEELOFER ABIDAICENTRAL
[PERVEEN DISTRICT JUDGE ?1;;:: X
COMMERCIAL COURT)-01 ension
( ’ Block, TisR €S COMM 4 8. S(-)E'II'\[IJ\ILL%ADI{IQ/I\Ii 9-03-20) 6 6.04.2026/14.04.2026{1 6 [>3-04-20
lHazari ecovery I503/2025  [04:08-2025 VS ATVL b6 02.04.202 o 5.04.2026 [ -
(Courts, .
IDelhi
2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [939/2025 [20.08.2025 [VIJAY KUMAR(14.03.20 [24.03.2026 24.03.2026/06.04.202 [30.04.2026 [05.05.20
[DISTRICT JUDGE IGOEL VS. MCD 26 [16.04.2026 [16.04.2026 |6 26
I((COMMERCIAL COURT)-02 [23.04.202
1306 ICS (COMM) [895/2025 05.08.2025 [PK OVERSEAS PVT]|16.03.20 [30.03.2026 130.03.2026/01.04.202 [10.07.2026 [20.07.20
ILTD VS. CHAMAN]26 8.05.2026 8.05.2026/6 T 26
ILAL SETIA| 30.04.202
[EXPORTS LTD 6
11.05.2026
[TO
A A ona
I3 [MS. DEVENDER KUMARICENTRAL
ISHARMA, DISTRICT JUDGE,| BO3,
ICOMMERCIAL COURT-03 [Extension
Block, Tis{Suit forlCS/COMM/1 l02.02.2026 INITIN KUMARO9403.20182 2026 ba.03.202623:93-202 |16 04 2006 06.04.20
Hazari  [Recovery  [46/2026 -02. IGUPTAVSMCD |26 -23- 3.03.20204 -04. 26
[Courts,
[Delhi
pos,
xtension
T M IYOGESH
gloc}(i TigSuit forCS/COMM/ 10.07.2025 |[AGGARWAL vg[L0-03-20 [23.03.2026 [27.03.2026 [27-03-202 [09.04.2026 09-04.20
azari [Recovery [785/2025 hic 26 26
[Courts,
IDelhi
1303,
[Extension
glszciji Tlslsgglctove[y fo gls//zc(gle/ [14.01.2026 JI;SMVICI;I)DER KAUR;Z%'QO 18.03.2026 6.04.202626'04'202 20.04.2026 22'04‘20
[Courts,
Delhi
03,
[Extension
T M- [UNION BANK OF
glmk’. TisSuit forCS/COMM/6),.. \ 5026 INDIA VS LEELAIL9329 bo 032026 107.04.2026[27:04292 |17 642026 [17:04-202
azari Recovery 2026 IDEVI 26 6 6
[Courts,
IDelhi
1303,
[Extension INANYA ATRCONN]
Block, Tis{Suit forlCS/COMM/ ho.01.2026 S OM BALAJEE14.03.20 108.04.2026 04.202614.04.202600.04.2026 [20-04-20
Hazari  [Recovery 8/2026 9.01L. JAUTOMOBILE b6 -04. ft4-04- 4- 26
(Courts, [[NDIA PVT. LTD.
IDelhi
1303,
I%Ttel‘:smg" Suit forCS/COMM, IS_IIF}::‘%‘}::I‘I:ISCARE PV,
HOC >, 1sRu1 orlCS/ / 26.02.2026 [LTD. VS WELLNESS[.7-03-20 107.04.2026 [15.04.2026 [15.04.2026/05.05.2026 02'05'20
azari ecovery [300/2024 PATHCARE INDIAR 2
(Courts, LB
IDelhi
4 [MS ANIL KUMAR SISODIA,CENTRAL 1304 IRECOVERY [CS 15.07.2025 [CHATURBHUJ 6.03.20[PE- 23.03.2026 ANDBEFORE [BEFORE [BEFORE [27.04.202NA
[IDISTRICT JUDGE, [EXTENSIO COMM)798 ISHARMA V/Sk6 [26.03.2026 ANDPE- IDE- 27.04.2026 (6
ICOMMERCIAL COURT-04 IN  BLOCK| 2025 ZIRKON RENO PVT]| IDE- 00.04.2026023.03.2026[09.04.202
[THC ILTD IAND 10.04.2026 6
[DELHI
1304 [RECOVERY [CS (COMM)+16.08.2024 [M/S JAI DAYAI}11.03.20 PE 01.04.2026 ANDBEFORE [BEFORE [BEFORE [29.04.20 [NA
[EXTENSIO 882/2024 IKAPOOR VS. M/Si26 02.04.2026 DE-PE- IDE- 29.04.2026 26
IN  BLOCK| IVARDHMAN [21.04.2026, 23.03.2026[21.04.202
[THC [ENTERPRISES [22.04.2026 AND|
IDELHI [23.04.2026
1304 [RECOVERY [CS 23.07.2025 [NAITIK 18.03.20 [PE-~ 08.04.2026BEFORE  [BEFORE [BEFORE- [06.05.20 [NA
[EXTENSIO COMM)836 IDEVELOPERS  V/Sk26 IAND 10.04.2026[PE- IDE- 6.05.2025 [25
IN  BLOCK| 2025 IYATINDRA NIRVIK IAND DE-01.04.2026[27.04.202
[THC [27.04.2026 AND|
IDELHI [28.04.2026
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CASE NO.
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OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

1304 BEFORE [BEFORE [BEFORE [06.05.20 [NA
[EXTENSIO D 10.04.2026[PE —DE- 6.05.2025 [25
IN  BLOCK] D DE-/08.04.2026/2704.2026
[THC 27.04.2026  AND|
[DELHI [28.04.2026
I5 [SH. MANOJ KUMARICENTRAL il
IDISTRICT JUDGH
I((COMMERCIAL COURT)-05
ISH. RAM LAL MEENA, DJ|CENTRAL
ICOMM-06 TIS HAZRI COURT]|
CENTRAL DELHI IDELHI JAL BOARDSH.
uio S. CHINARINARES 1829 DAYS [YES (ContestedNA
ICS ICS ISHIPPING ofH
(COMM)/162 {(COMM)/162] INFRASTRUCTRUR [SHARM 9811087091,
23 /23 22.12.2023 |E INDIA PVT. LTD. A 10810305586 0.03.2026)
1/S. R.XK. GOEL
JABHAY KUMAR]
1 AN vs| 315097599 IVES (Contested|NA
ICS ICS IMUNICIPAL ISH.
(COMM)/489 (COMM)/48 ICORPORATION OFRISHAN
25 25 06.05.2025 [DELHI K GOLA 130.03.2026|328 DAYS
7 [SH. MUKESH KUMARICENTRAL 1302
IGUPTA, DISTRICT JUDGE,
ICOMMERCIAL COURT-07
nita gupta vs m/s|
soni systems privatej11.03.20 I27.03.202 06.05.20
ICS(COMM) J1005/2025 [12.09.2026 [llimited 26 [15.04.2026 [15.04.2026 20.04.2026 |26 INTL
302
IM/S SANCH]|
CEREALS PVT LTD|
S INDUSINDf11.03.20 [27.03.202 104.05.20
ICS(COMM) [1083/2023 [22.07.2023 [BANK LTD 26 [10.04.2026 [10.04.2026 27.04.2026 |26 INIL
ISH. RAMESH KUMAR -IICENTRAL il
[IDISTRICT JUDGE,
ICOMMERCIAL COURT
ISH. ANIL ANTIL, DISTRICTICENTRAL [109 IRECOVERY [CS 06-03-2026 [Ms Hoshiyar Singh|
WUDGE, COMMERCIAL [EXTENSIO COMM)/271 ISuresh Chandraf
ICOURT-09 IN  BLOCK]| 2026 ISarees Pvt Ltd Vs Ms|
[THC ISuhagan Creation
IDELHI
ICS 06-03-2026 [Union Bank Of Indial
COMM)/26 's Kamlesh
/2026
ICS 06-03-2026 [RAJAN VERMA Vs
COMM)/27 IMunicipal
/2026 ICorporation of Delhi
ICS 07-03-2026 [Hamdard Nationall
COMM)/27 [Foundation ( India)|
18/2026 s Hamdard|
[Educational Welfare|
[Society Jhantli
ICS 07-03-2026 [Union Bank of Indi
COMM)/27 s Ms M 10 Sports|
16/2026 Prop Mr Gaura
ISharma
ICS 10-03-2026 [Karigari Design Pvi]
COMM)/28 ILtd Vs  Dulhan|
18/2026 [Fashion ~ Garments|
IPvt Ltd
ICS 13-03-2026 [Bank of Baroda Vg
COMM)/30 Satish
/2026




DISTRICT COURT CASETYPE CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT VS RESPONDENT
ICS 13-03-2026 [SONA SAREES Vg
COMM)/30 M PRAKASH|
13/2026 ISHAH
ICS 16-03-2026 [MOHD WASIM
COMM)/32 IPROPRIETOR S|
/2026 IMOTORS Vs EMRI|

IGREEN  HEALTH]
ISERVICES Throug]
its Chairman M

IGVK Reddy
ICS 16-03-2026 [Union Bank of Indi
COMM)/319 s Suresh and others
2026
ICS 16-03-2026 [Union Bank of India]
COMM)/318| s Kamlesh and|
2026 thers
ICS 17-03-2026 [ATUL JAIN|
COMM)/32 IPROPRIETOR  OH
8/2026 IM/S CAPITAL
IDIAMOND Vs M/S ¢
IQUBE JEWELERY]
THROUGH ITS|
IPARTNER)
ICS 17-03-2026 [Riddhi Siddhi Textile|
COMM)/32 s Suveb Saree Pvi
[7/2026 ILtd
ICS 25-03-2026 [Shiv Textile Vs GEM|
COMM)/36 INEXT Clothing
7/2026
ICS 23-03-2026 [Tomar Stone Crashe
COMM)/35 s The New Indi:
16/2026 JAssurance Co Ltd
ICS 25-03-2026 [MANOJ GARG Vs
COMM)/36 JASHISH ARORA
8/2026

1o [SH. AJAY PANDEY (CENTRAL
[IDISTRICT JUDGE,
ICOMMERCIAL COURT [Rajnish Yadav Vs
s e °S/Comm. /1 . .
1307 (Civil h06,/202 16-10-2025 [Municipal — F--- F--- F--- [ — -~
5 ICorporation of Delhi
[Falcon Aviatio
- ICS/Comm./1 JAcademy Vs. M/
07 Civil 209/2025 [17-11-2025 e National | | | | T I
[Insurance Co Ltd.
1 (SH. MUKESH KUMAR,/CENTRAL |As pe
IDISTRICT JUDGE,| ISunita Verma Lc rder, list
COMMERCIAL COURT [Proprietor  of Msl,_ ., hppointed [of
o9 lcs (COMM)  |es (coMmy128104-12-2025 [Manoj Kumaf-2-03-201 for [witnesses
Pewellerz Vs Abdul levidence b*? X filed
ahid Mandal recording within 15
idays ag|
:aad
12 SH. LAL SINGH, DISTRICTICENTRAL
WUDGE, COMMERCIAL
ICOURT
18.03.202]
6 for P.H
JASVINDER KAUR] land
s. Municipal 130.03.20
o1 ICS (COMM) |42/26 14-01-2026 [Corporation of De |26 for D
08.04.20
IBANK OF BARODA| 26 for PE|
[Vs. SRISHTI| 17.04.202

ICS (COMM) [792/2025 11-07-2025 |[AGGARWAL 6 for DE a



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

DISTRICT COURT CASETYPE CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGI T VS RESPONDENT
ANIL  KUMAR] 113.04.202]
IGUPTA Vs 6 for PH
IMUNICIPAL and o
ICORPORATION OH 17.04.202
ICS (COMM) |522/25 l14-05-2025 |[DELHI 6
06.04.20
ISHREYAM 26 foy
IAGRAWALVs.EVEX IP.E,
JAUTO INDIA PVT| 18.04.202]
ICS (COMM) B45/25 19-12-2025 [LTD 6 for DE a
13 [SH. RAKESH  PANDIT|CENTRAL Ko2 ToTA
[NDUSTRIAL
DISTRICT JUDGE, ISEWING MACHINE]|
ICOMMERCIAL COURT
ICORPORATION
[THROUGH ITS|
IPARTNER
ICS(COMM)- ISUBHASH
ICIVIL SUIT 1259/2025 |27.11.2025 [CHANDER RAKH
o2 ICS(COMM)-
1058/2022
IMOINUDDIN
[FAROOQUI
s
IMOHAMMED
ICIVIL SUIT 01.04.2022 [SUHAIL KHAN
lho2 ICS(COMM)-
1322/2025
IMEENAKSHI JAIN
s
ICIVIL SUIT 10.12.2025 |HARSH KHANNA
ko2 ICS(COMM)- [28.02.2025
p38/2025 1/s ETH LIMITED
/s
/S MODE
[RETAILS SALES]
IMARKETYING
ICIVIL SUIT IPRIVATE LIMITED
o2 ICS(COMM)- [16.09.2025 [YES
1023/2025
[KULDEEP
[FALODIYA
s
IMOHAN LAY
ICIVIL SUIT J[HARJAI
g4 [SH. ASHUTOSH KUMAR,|WEST PUTTIT — GO I7y
IDISTRICT JUDGH [LRADING AS o/
((COMMERCIAL COURT) [ENTERPRISES V4
IGAURI SHANKAR]
ICS IGUPTA TRADING|
COMM)/90 JAS DURGESHWARI}24-03-
lcs 2025 12-11-2025 |[UDYOG 2026 INil INil INil INil INil INil
15 [MS. PREETI AGARWALWEST il
IGUPTA, DISTRICT JUDGE
I((COMMERCIAL COURT)-02
16 |[SH. RAGHUBIR  SINGH,WEST il
[IDISTRICT JUDGE
I((COMMERCIAL COURT)-03
7 [SH. SANJEEV AGGARWAL,WEST il
IDISTRICT JUDGE|
I((COMMERCIAL COURT)
18 [SH. RAJ KUMAR TRIPATHI,'V_VEST il
IDISTRICT JUDGH
I((COMMERCIAL COURT)
19 (SH. NARESH KUMARWEST il
IMALHOTRA, DISTRICT|
WUDGE (COMMERCIAL
ICOURT)
20|SH. PULASTYAINEW DELHI il
[PARAMCHALA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)-01




SR COURT DISTRICT COURT CASE E CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

I OM REGI RESPONDENT
21 [SH. SANJAY KHANAGWAINEW DELHI [nil
IDISTRICT JUDGH
(COMMERCIAL COURT)
22|MS. DEEPALI  SHARMA,NEW DELHI fnil
IDISTRICT JUDGH
(COMMERCIAL COURT)-03
23 |[MS. SAVITA RAO, DISTRICTSOUTH
VUDGE(COMMERCIAL
ICOURT)
2, ~New s (comm) [Rahmat Ali Vs. Sunili0.03.20
ICourt ICivil Suit 08.10.2025 INIL INIL INIL INIL [NIL 15.05.2026
158/25 o Ghadoke & Anr. 26 o
[Block-I
2,  Ne IKAS GHAI Vs|
ICourt ICivil Suit Csl/gCOMM)09.09.2025 lcAsA2 STAYs;%"?"z" INIL INIL INil INIL INIL 30.04.2026)
IBlock-T [r21/25 IPRIVATE LIMITED
SMALL FARMERS|
2,  Ne AGRI  BUSINESS|
ICourt ICivil Suit Cg /(2COMM)13A10.2025 JCONSORTIUM ~ Vs)19-03:20 1 04.2026 INIL INil INIL INIL INA
Block-T [67/25 IMS ANANDA AGRO)|
[FOODS
[Ram Shankar yada
12, Ne through POA sunil
(Court [Civil Suit Cg /2 J28A11A2025 lkumar yadav Vs. tar: 2?-03-20NIL INIL INIL INIL INIL 122.05.2026]
Block-I [e3/25 Imachines and tech|
lservice pvt Itd
24|MS. ANURADHA SHUKLASOUTH
IBHARDWALJ, DISTRICT| [EMU LINES
JUDGESCOMMERCIAL . Ne ICS (COMM) IIZEIAYFI?-;TM He VS24 03.20 6.07.202
COURT ; -03. -07. L L
gﬁ:lcli(t-l ICommercial b2o/2025 [10.07.2025  |sprpprNG b6 6.05.2026 6.05.20266 6.08.2026
LOGISTICS ~ PVT|
LTD
[25 [SH. SANDEEP YADAV SOUTH il
26[SH. AJAY KUMAR JAIN,SOUTH
IDISTRICT JUDGH| UPREME
(COMMERCIAL COURT o, Ne ITUCHEM INDIA|
(DIGITAL)-04 lcourt commercial 1025 /(f(gMM')lLogA2025 PVT. LTD. VS DscP4-03:20L L | L - 30.05.2026
IBlock-IT 5/2025 [ENGINEERING
PVT. LTD.
kg, Ne JAMAN ~ TRAVELS|
(Court ICommercial SS /(EOOQMM')22.04.2024 ILTD. VS 22'03'20- F F - - 28.05.2026)
IBlock-IT 99/2024 PUNEESH NANDA
27|[SH. LOKESH  KUMARSOUTH
?l};g(%bMMERCITLSTRIm PANASONIC  LIFH
ko, Ne ISOULUTIONS o e [Final
ICOURT) ICourt SISAEOMMER C/SQ/SSMM/3 13-01-2023 [INDIA P. LTD. Vs;f);" L 232“’ L L IArgument(t6-04-2026
IBlock-IT p/2023 INYiey 4 4 s
[ENTERPRISES
IM/S NLMK INDIA|
ho,  Ne SERVICE CENTER|
’ ICS/COMMER [CS/COM/38 | o VS POSCOpo-07- | . | | i [22-04-
g{’o“clﬁ_n ICIAL b/2023 08-06-2023 o GENAMP bo24 [4-05-2025 2026
[ELECTRICAL
STEEL
ho,  Ne JAKMY BUILDCON]| Final
’ lcS/COMMER [cS/COM/54 |, P. LTD. VS SMCks5-09- | o1 | o
(Court ICIAL /2023 [27-09-2023 |\ TERPRISES Pho2y4 [26-11-2024 |Argument|12-05-2026|
Block-IT lLTD Is
ko, Ne IENERGIZERS I,
[Court SISAEOMMER C/SZ/SSMM/ 924—02—2025 ISERVICES VS PVR;%QO9 F F F — - [21-04-2026)
IBlock-IT /2025 INOX LTD. 5




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

REGISTRAT VS RESPONDENT

“o, Ne -04-
ICourt ot
Block-IT

28 [MS RAVINDER BEDIL,SOUTH-EAST nil
IDISTRICT

WUDGE(COMMERCIAL
ICOURT)
29 [SH. LALIT KUMAR ISOUTH-EAST
ILD. DJ COMM-02, DJ-COMM-|
2, SAKET COURTS, NEW,|
IDELHL. 4 ithin 15 days 22.04.2026] | | -
ICS/COMM/2| ISTATE BANK OF07.03.20]|
K/2026 12.01.2026 [INDIA VS. JEETU _[26
ithin 15 days [29.04.2026] - [ -
M/S TRADITION|
ICS/COMM/8| [EXPORTS VS.09.03.20|
2/25 17.10.2025 |[KEWAL ARORA 26
IEMARSON ithin 15 days 109.04.2026] - | -
[NFOTECH VS|
ICS/COMM/4 JAVERDA  WASTE[1.03.20
28/2025  [20.05.2025 [MANAGEMENT |26
ithin 15 days 107.04.2026| [ [ -
TJAY KUMAR]
ICS/COMM/ 8| [THAREJA VS.|13.03.20
8/2025 08.10.2025 [RAKESH SINGH |26
[Commercial ithin 15 days [20.04.2026] - [ -
CHARANTJEET
ICS/COMM/6 ISINGH VS. KBSH P.19.03.20
93/2022 15.07.2022 [LTD. 126
- 18.04..202
PAT  PLATFORMS| ithin 15 days b + - I — -
[PVT. LTD|
ICS/COMM/7 S.SATGURU 24.03.20
6/2025 12.09.2025 |[PUNJABI 26
- 18.04..202
IM/S EAST INDIA| ithin 15 days N - — - -
[ENGINEERS VS|
ICS/COMM/7 IM/S BUILDTECH P.24.03.20
lo7/2025 01.09.2025 |LTD. 26
27.01.2026 [STATE BANK OF ithin 15 days [10.04.2026| | [ [
[[NDIA VS|
ICS/COMM/ 6 IDHARMENDRA 24.03.20
[7/2026 ISINGH |26
17.09.2025 fvi/S KBd ithin 15 days [11.04.2026 | - - -
ICOMPUTECH P|
ICS/COMM/7 ILTD. VS. KUSUMA[30.03.20
W8/2025 [BABULALJAIN b6
I30[DR. RAKESH KUMAR,[SOUTH-EAST [nil
[IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

[31 [MS. ANU GROVER BALIGA |SOUTH-EAST nil

132 MS. NEELAM SINGH ISOUTH-EAST nil




DISTRICT COURT CASE E CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

OM REGIL RESPONDENT

133MS. NEERA BHARIHOKE,SOUTH-EAST
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
134 [MS. NIRJA BHATIA[SOUTH-EAST [nil
IDJ(DIGITAL)-07, SOUTH]
[EAST DISTRICT,
135 MS VEENA RANI, DISTRICT|SOUTH-EAST il
WUDGE(COMMERCIAL
ICOURT)
B6[SH. DEVENDER KUMAR,[EAST
IDISTRICT JUDGE| IP.E.-04-05
I((COMMERCIAL COURT) 2026, 05
LALIT GOEL VS|, . l05-
[209 IRECOVERY [215/2024 26-07-2024 [MCR BUILD WELL2026 [NIL [NIL INIL INIL INIL 2026,D.E-
LLP 08-05-
2026, 11
05-2026
rT=zo=ug=
2026, 21
04-
BANK OF BARODA| - po26,22-
bog RECOVERY [337/2025 [10-12-2025 [VS. MOHD. BILAL[¥°3" INIL INIL INIL INIL INIL 4 )
ISATFI 2026 ID.E. 28
04-2026,
29-04-
2026, 304
B7[MS. RUBY ALKA GUPTA,EAST fil
[IDISTRICT JUDGE
((COMMERCIAL COURT)
138 |SH. GORAKH NATH|NORTH-EAST}il
[PANDEY, DISTRICT JUDGE
(COMMERCIAL)-01
B9[SH. SUDESH  KUMAR/SHAHDARA [
IDISTRICT JUDGE] 10.04.2026
ICOMMERCIAL COURT-01 [For D.E. ~
[22.04.2026
&
301, Ne S DEEPTI GUPTA| 23.04.2020]
ICourt ICS(COMMER [CS (COMM) S. S AND § [FA
Building  CTAL) 81/25 04.10.2025 |[ENTERPRISES INIL INot Filed INot Filed [Not Filed [NO INO 102.05.2026)
l25th  an
l27th  April,
2026 8t
and 11t
01, Ne ISUNIL JAIN Vs May, 202
ICourt ICS(COMMER CS (COMM), ISIDDHANT FA
Building  |CIAL) 16/25 29.10.2025 [KHANDELWAL INIL INot Filed INot Filed [Not Filed [NO INO 26.05.2026)
4o [MS. KIRAN BANSAL,[SHAHDARA
IDISTRICT JUDGE,
I((COMMERCIAL COURT)
[ROOM NOICOMMERCIAICS COMM] ANIL PITTI VS.j12/03/2 INOT INOT IPE/23-04-
208 L. [277/2024 10-05-2024 [BRHAM GUPTA 026 INOT FILED [FILED IFILED INO- INO 2026
[ROOM NOICOMMERCIA[CS ~COMM| BRAHAM  GUPTAl2/03/2 INOT INOT PE/23-04-
208 IL. 30/2025  [19-05-2025 [VS. ANIL PITTI 26 INOT FILED [FILED IFILED INO- INO 2026
IM/S Shailender
ISingh  Construction|
[ROOM NOCOMMERCIA|CS ~ COMM| s M/s Municipallg/03/2 INOT INOT PE/02-05-
208 IL U85/2025  |06-08-2025 [Corporation of Delhi 026 INOT FILED [FILED [FILED INO- INO 2026
IM/s Shailender]
ingh Construction|
[ROOM NOCOMMERCIA[CS COMM| &s M/s Muncipallig/03/2 INOT INOT PE/02-05-
208 IL U86/2025 |06-08-2025 [Corporation of Delhi 026 INOT FILED [FILED IFILED INO- INO 2026




DISTRICT COURT CASETYPE CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM RESPONDENT

IMOHD ANWAR V|
IM S K L ARORA|

IROOM NO|ICOMMERCIAICS COMM| ICONSTRUCTION  [24/03/2 INOT INOT IPE/21-04-
208 IL. 57/2025 15-09-2025 [PVT LTD ORS 026 INOT FILED [FILED [FILED INO- INO 2026
[ROOM NO[COMMERCIAICS COMM| State Bank of Indiaf24/03/2 INOT INOT IPE/09—04-
208 IL. 45/2025 11-11-2025 s Pramod Kumar _ |026 INOT FILED [FILED IFILED INO- INO 2026
kW1 |SH. SANJAY SHARMA-ILSHAHDARA
IDISTRICT JUDGE,
ICOMMERCIAL COURT
ILVS FINANCIAL

303, Ne ISERVICES PVT LTD|
ICourt ICS(COMMER [CS(COMM) S RED LOTUS09.03.20
Building  |CIAL) 350/2024  |07.06.2024 [TRADERS 26 INot Filed INO INot Filed [NO INO
303, Ne
ICourt ICS(COMMER [CS(COMM) IRAKESH ARORA V$§[10.03.20
Building |CIAL) 13/2026 09.01.2026 [MANDEEP KUMAR [26 INot Filed INO [Not Filed [NO INO
03, Ne
ICourt ICS(COMMER (CS(COMM) UKESH GOEL VSj10.03.20
Building  |CIAL) 21/2026 0.10.2025 [SUDHIR KUMAR |26 Not Filed INO INot Filed [NO INO

IGURINDER SINGH]

Bo3, Ne VS M/S NOBLE|
ICourt ICS(COMMER [CS(COMM) [ENTERPRISES &10.03.20
Building  |CIAL) k77/2025 04.08.2025 |ORS. 26 INot Filed INO INot Filed [NO INO
1303, Ne [[DBI BANK LTD V|
ICourt ICS(COMMER [CS(COMM) ISATENDER KUMAR(12.03.20
Building  |CIAL) [218/2025 08.04.2025 [VERMA 26 INot Filed INO INot Filed [NO INO
IM/S UT(q
03, Ne IMARKETING  PVT|
ICourt ICS(COMMER [CS(COMM) ILTD VS BIRENDRA[16.03.20
Building |CIAL) 01/2025  [14.10.2025 [TTWARI 26 INot Filed INO INot Filed [NO INO

[HAREY KRISHNA

303, Ne ICABLES PVT LTD|
ICourt ICS(COMMER [CS(COMM) S SHRI HARIi8.03.20

Building  |CIAL) 64/2025  [21.11.2025 |GROUP 26 INot Filed INO INot Filed [NO INO
303, Ne

ICourt ICS(COMMER [CS(COMM) ICANARA BANK VS[19.03.20

Building  |CIAL) 17/2026 13.01.2026 [NAVAB ALI |26 INot Filed INO INot Filed [NO INO
303, Ne

ICourt ICS(COMMER [CS(COMM) ICANARA BANK VS§[19.03.20

Building  |CIAL) K71/2025 02.08.2025 [VIPI SINGH 26 INot Filed INO INot Filed [NO INO

03, Ne [PUNJAB NATIONAL
ICourt ICS(COMMER [CS(COMM) BANK VS NIGHAT20.03.20|
Building  |CIAL) 8/2026 20.01.2026 |ALI & ORS 26 INot Filed INO INot Filed [NO INO

24.12.2025 [CANARA BANK VS}20.03.20
IM/S ROZI JEANS &j26

JANR.
303, Ne
ICourt ICS(COMMER [CS(COMM)
Building  |CIAL) 27/2025 Not Filed INO INot Filed [NO INO
11.11.2025  [NITA DEVI[20.03.20
ISHRIMAL ANILi26
[KHANNA
1303, Ne
ICourt ICS(COMMER [CS(COMM)

Building  |CIAL) 647/2025 INot Filed INO INot Filed [NO INO




DISTRICT COURT CASE E CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM RESPONDENT
[16.03.2024 23.03.20
26
ELOCITY
[ENGINEERING PVT|
03, Ne LTD VS  M/S
ICourt ICS(COMMER (CS(COMM) IMAHESH
Building [CIAL) 174/2024 WINDING PVT LTD INot Filed INO INot Filed [NO INO
23.12.2025 [RD SONS VSj23.03.20]
[TTRUMALA 26
[ENVELOPE
IMAKERS AND|
ICARD CENTRE
303, Ne
ICourt ICS(COMMER [CS(COMM)
Building  |CIAL) 21/2025 Not Filed INO INot Filed [NO INO
12.11.2025 [BIMLESH KUMAR}24.03.20
ISINGH VS TARUNR6
[KAKARTA
303, Ne
ICourt ICS(COMMER [CS(COMM)
Building _ |CIAL) 649/2025 INot Filed INO INot Filed [NO INO
21.01.2026 [PUNJAB NATIONAIj24.03.20]
IBANK VS PROMODf26
[KUMAR SHUKLA
303, Ne
ICourt ICS(COMMER [CS(COMM)
Building |CIAL) k1/2026 INot Filed INO INot Filed [NO INO
09.01.2026 [CANARA BANK VSj24.03.20]
[BHAVYA 26
JAGGARWAL
03, Ne
ICourt ICS(COMMER [CS(COMM)
Building  |CIAL) l14/2026 Not Filed INO INot Filed [NO INO
20.01.2026 [CANARA BANK VS30.03.20
IMOHD NASEEM 26
303, Ne
ICourt ICS(COMMER [CS(COMM)
Building  |CIAL) 2026 INot Filed INO INot Filed [NO INO
kW2 |SH. PAWAN KUMAR MATTOSHAHDARA
IDJ (COMM-04)
|[SH. RISHAB
WAIN VS SH,
ICOMMERCIA |[CS(COMM)/ [DEEPENDR INOT INOT INOT IP.E. 28
IC.No304 [L 18/2025 IA GOYAL 12-03-2026 IFILED [NOT FILED [FILED [FILED INOT FILED|05-2026
ISHUBHAM
JAIN \E
[MANOJ
ICOMMERCIA [CS(COMM)/ [KUMAR INOT INOT INOT IP.E. o2
IL ¥21/2025 §I“I\L(’;H o 13/03/2026 [FILED [NOT FILED [FILED [FILED INOT FILED|06-2026
IM/S  AXIX|
[TRADING
ICO. \E
IKHATU
[SHYAM
ICOMMERCIA CS(COMM)/ MEGA INOT INOT INOT IP.E. 25
IL K688/2025 |MART LLP [16-03-2026 [FILED [NOT FILED [FILED [FILED INOT FILED|05-2026
M/S
ISURESH
IAPPARELS
VS SH.
ICOMMERCIA [CS(COMM)/ [SANKET INOT INOT INOT IP.E. 03
IL 0/2026 E}ﬁg_g‘bb 18-03-2026 [FILED [NOT FILED [FILED [FILED INOT FILED|06-2026
IPVT. LTD.
VS
IAKHLESH
[SHARMA
IPROP S R
ICOMMERCIA [CS(COMM)/ |COLLECTIO INOT INOT INOT [P.E. 06
IL 05/2025 N |20-03-2026 IFILED INOT FILED [FILED [FILED INOT FILED|0o7-2026
K¥3|SH. DEVENDER KUMARNORTH-
WWANGALA, DISTRICT JUDGE,WEST
ICOMMERCIAL COURT SURENDER
o6 [Civil [KUMAR YADA IContested
lcs AND ORS V4
COMM.)/24 [PUNJAB NATIONAL
2018 13-11-2018 |BANK [10-03-2026|
IM/S VISHAL VIDEQ|
AND APPLIANCES]
P) LTD Vs M/S IContested|
ICS IMAHI
COMM.)/49 [ELECTRONICS AND| 130-03-
2018 0-11-2018 [HOME 2026
(Contested|
ICS IM/S VIJAYA|
COMM.)/17 IPLASTICS Vs M/S B
2022 05-01-2022 [N SONS AND ORS. 14-03-2026)




DISTRICT COURT CASETYPE CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM RESPONDENT
IM/S AMIT SALES|
ICORPORATION V| (Contested
S 1/S SHREEF]
COMM.)/41 [KRISHNA [20-03-
2023 [25-05-2023 [ENTERPRISES 2026
l44 [SH.VINOD YADAV
IDISTRICT JUDGE, IM/S HINDUSTAN|
(COMMERCIAL COURT) cs gf(\)I;{F;%RATION VSANDEE]
205 [Civil COMM)91/1[18-04-2019 M/S BR KOHI;I IN.A [11-02-2026 2454 Days [Yes IContested[N.A
P "ONSTRUCTION [/ NPAL
[PVT LTD
°S (COMM) JARUN AGARWALAVIKRAN
13/22 01-12-2022 |[Vs IMRAN JEELANIT IN.A [19-02-2026}2598 Days [Yes IContested|N.A
3 LANKAR ARORA
s IMUKUL GUPTA|
IMARKETING ~ PVI]MONIK 3-02- - S
2COMM)171/ [18-03-2024 [LTD. Vs RANCHITA GOEL N.A bos26 1676 Days [Yes IContestedN.A
4 IMALHOTRA
JASHOK KUMAR Vs
IM/S SAI SHAKTISANDEE] _oo-
s 20-09-2024 [CIVIL Id IN.A 1326 l494 Days [Yes IContested[N.A
[ENGINEERING HINDAL
[PVT. LTD.
) IMANEN
COMM)628 [03-09-2025 iIsTI-IIIg)KI\II\[[\Eggé’OVq?}?gT A [16-02-2026[163 Days [Yes (Contested|N.A
25 SINGH
45 [SH. JAGDISH KUMAR,NORTH il
IDISTRICT JUDGE,
ICOMMERCIAL COURT
KW6|SH. SHAILENDER MALIK,/[NORTH il
[DISTRICT
WUDGE(COMMERCIAL
ICOURT)
47 [SH. RAJ KUMAR, DISTRICT|SOUTH
VUDGE (COMMERCIALWEST [COLLECTENT
COURT-01 DIGITAL \E
1603 [COMMERCIA CS.COM 17.12.2019 [MOBIGOSSIP ,18'03'20 [20.03.2026 [20.03.2026[NIL INIL INIL INIL
[L.surt p49/19 INFOTECT ~ PVTf
ILTD & ORS
IGR
ICOMMERCIA [CS.COM [INTERNATIONAL [17.03.20
1603 IL sutT 41/25 19.11.2025 /S SHERRAINER6 [24.03.2026 24.03.2026[NIL INIL [NIL [NIL
IGLOBE
[PRABHAT
ICOMMERCIA [CS.COM ___ IMUTREJA V/S M/S19.03.20
603 It SUIT L6824 19.11.2025 |y prapy b 25.03.2026 25.03.2026[NIL INIL INIL INIL
[ENTERPRISES
JAKASH DHAWAN| .
03 COMMERCIA(CS.COM L0 1 005 f/s M/S ADHARV] 9320 b7.03.2026 27.03.2026 NIL INIL INIL INIL
[L-SUIT p79/2024 [ENTERPRISES 6
1/S NEW BERCO|
ICOMMERCIA [CS.COM JELECTONIC V/Sj19.03.20
1603 I surT 35/2024 12.12.2024 /s ADHARVR6 [28.03.2026 [28.03.2026|NIL INIL INIL INIL
[ENTERPRISES
I48|SH. BALWANT RAI BANSAL,|
IDISTRICT JDUGE, SHRI ~ ANIL Vs
ICOMMERCIAL COURT-02 b a8 21(1)%1;11{\1?(1}\1 Pg/ —/064/04/26 &
ommercial , oo 04/2
1613 lSuit 8(;(2)(1)V;M)/34 03-07-2025 [yov BT OPMENT 16088 IDE — 17/04/26 . b e
5 [FINANCE [F.A - 25/04/26
ICOMPANY LTD




DISTRICT COURT CASETYPE CASE NO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM RESPONDENT
JOZONE PE — 10/04/26 &
ommercial S IPHARMASTICALS [13/04/26
1613 guit COMM)/29 [29-05-2025 [LTD. Vs kh6092 [DE - 20/04/26 &.. . . |..
6/2025 ISH ANGSHUMAN| [22/04/26
IDE [F.A — 28/04/26
s IM/s PRAKASH| PE/ W %8/04/ 26 &
. 10/04/2
613 Copxmcrcnal COMM)/45 [09-09-2024 [PIPES LIMITED Vs 6094 [DE - 15/04/26 &.. . . |..
[Suit IM/S GOPAL FOOD|
p/2024 PRODUCTS [17/04/26
[F.A — 24/04/26
IPE — 13/04/26 &
~ " ICS S 14/04/26
613 ommercial | oonMY/35 [i2-07-2024 (20212 Bank Vs g0 inE Y Co0/0a/26 & b b e
Suit ijay Shokeen
18/2024 21/04/26
[F.A — 27/04/26
PE - 14/04/26 &
lCommercial ICS SKYWAYS AIR| l15/04/26
613 Suit COMM)/419/04-08-2025 [SERVICESLTD Vs K6099 [DE — 21/04/26 &..
u 2025 IZinnia india 22/04/26
[F.A — 29/04/26
IPE - 15/04/26 &
- ICS Py o [17/04/26
613 ggintxmcncml COMM)/89 [24-02-2025 f)%%i’klkxg&éRVS%m“ DE — 24/04/26 &..
2025 [25/04/26
[F.A — 30/04/26
lCommercial °S CANARA BANK Vs [PE — 17/04/26
613 it COMM)/56 [29-10-2025 [VINOD KUMARU6104 |DE —24/04/26
/2025 [BHASIN [F.A — 30/04/26
l4o[SH. GAUTAM  MANAN)|
IDISTRICT JUDGE,
ICOMMERCIAL COURT-03 . ) . ISUNITA KANWAR]
614 Commercial - [CS(COMM) {5 - 005 [vs.  VIRENDERS-03-20[PF-08.04.2026 DEAy, INTL INTL, INTL INIL
[Suit 363/2025 KUMAR 26 [15.04.2026
ICommercial |CS(COMM) | _ . [RAMJI LAL VSJi0.03.20[PE-27.03.2026 DE-
614 lSuit bs/2025 [12.02.2025 |+ 1r AnraNDI b6 b1.04.2026 NIL INIL [NIL [NTL [NTL
. ’ JARISTO  HEALTH] - n
614 ggﬂ““crc‘al Cfifggiv” 01.07.2024 |CARE VS. ACADIS[.0-03-20 z;zj';’gi"% DEL, INIL INIL INIL INIL
[PHARMACY o
N . . [PREETI  JAISWAL
614 ommercial [CS(COMM) |, ., 2600 fys. PRADEEHS9320 ;17 04 2026 INIL INIL INIL INIL INIL
[Suit 46/2025 ITRIPATHI 26
ELDFABWORX | . | . . |
614 gﬁ{?mem“l lcgsfg;:g)h;[éw) 17.04.2025 [VS. Kvmgg"’-*'z"gg;i';’g;‘”(’ DE, INIL INTL INTL INTL
[ENGINEERS e
ISAARTHAK
[Commercial |CS(COMM) o JAILAWADI VSJ23.03.20[PE-17.04.2026 DE-|
614 ISuit 1/2026  [°0:01:2026 foynyy, KUMAR}]26 k4.04.2026 NIL INIL INIL INIL INIL
[KUKREJA
N . ~ ISANKALP FINSEC|
614 Commercial - [CS(COMM) |, 5505 VT LTD VS, RAMP4-03-20[PE-07.04.2026 DEryy, INIL INIL INIL  [NIL
uit 584/2025 PRASAD 26 [18.04.2026
3 B SANKALP ~ FINSE(] .
614 s".mme'““] S(COMM) ., 112095 [PVT LTD VS. RAMP4932%pE-50.03.2026 INIL INTL INTL INIL INTL
uit 44/2025 PRASAD 26




DISTRICT COURT CASETYPE CASE NO. ONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM RESPONDENT
. ISHIVAM REALTERS]
614 (Commercial [CSCCOMM) |0 ) o505 VT LTD  VSPZ320pE.08.04.2026  NIL INTL INIL NIL  [NIL
puit [13/2023 INDIAN BANK
. [BABAJI UDYOG VS|
14 g".‘“merc‘al [CSICOMM. . 8 2025 |sMANN 25:03.20PE-20.04.2026 DErqyy INTL INTL INIL INIL
uit k23/2025 INDUSTRIES 26 [27.04.2026
50 |[SH. AJAY GULATI-I,SOUTH
IDISTRICT JUDGE,WEST FERNS  CARGO| PE
ICOMMERCIAL COURT-04 [EXPRESS PVT LTDf11.03.20 0.04.202
509 ICS(COMM) j351/2025 03.07.2025 [+ FLYEDGER6 [20.04.2026 | L | |
ICARGO PVT LTD [27.04.2026
IContinental Carriers|
509 ICS(COMM) |514/2025 22.09.2025 ig\\/]a(t;%Elelted VS;%‘OS‘QO [18.04.2026 f8E.04.2026 L L L .
ISOLUTIONS
S DUSTIN|
[FASHION WORLD}18.03.20 [PE
509 ICS(COMM) |524/2025  [27.09.2025 s Naysaa Retail26 3 [16.04.2026 16.04.2026 L L L
venture Pvt Ltd
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